an>
Title: Election of two members from Lok Sabha to the Council of Indian Institutes of Technology.
THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI ZUBIN IRANI): I beg to move the following:-
"That in pursuance of clause (k) of sub-section (2) of section 31 of the Institute of Technology Act, 1961, the Members of this House do

proceed to elect, in such manner as the Speaker may direct, two members from amongst themselves to serve as members of the
Council of Indian Institutes of Technology, subject to the other provisions of the said Act and Rules made thereunder.”

HON. SPEAKER: The question is:
"That in pursuance of clause (k) of sub-section (2) of section 31 of the Institute of Technology Act, 1961, the Members of this House do
proceed to elect, in such manner as the Speaker may direct, two members from amongst themselves to serve as members of the
Council of Indian Institutes of Technology, subject to the other provisions of the said Act and Rules made thereunder."

The motion was adopted.

HON. SPEAKER: Now, Zero Hour.

SHRI MALLIKARIJUN KHARGE (GULBARGA): Madam Speaker, we initially requested you to, at least, suspend the Question Hour and take discussion
on black money. We also requested you that if it is not possible now, it should be taken up immediately after Question Hour. So we are requesting
you to take up this discussion now. &€} (Interruptions)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): We also raised this issue. ...(Interruptions)
SHRI MALLIKARJUN KHARGE : We unitedly asked to take up this issue. So it is better you start the discussion. ...(Interruptions)
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HON. SPEAKER: Now, we will not take 'Zero Hour'. It will be taken up after 6 o'clock.
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12.16 hrs.

Shri Mallikarjun Kharge, Shri Mulayam Singh Yadav, Shri Sudip Bandhyopadhyaya and some other hon. Members then left the House

...(Interruptions)

#AToTolieT arearer @ ¥ ordl Xer &) amu o oft arer ordf arotay, this is not fair.
...(Interruptions)

HON. SPEAKER: Now, we will be taking up Item No. 14. Shri Dharam Vira Gandhi. Do you want to speak?
...(Interruptions)

HON. SPEAKER: I am taking up the Bill now. Every time I will not change it. I am sorry.
...(Interruptions)

SHRI M. VENKAIAH NAIDU: Madam, I am also in Parliament for at least 16 years. We are trying to accommodate to the maximum possible extent. I
would like to humbly submit to the Chair that yesterday this issue came. I came and met the hon. Speaker and told that we are ready for discussion.
I also explained to the House and requested the House to pass two important Bills. The Opposition Parties said: "No. We will pass it tomorrow." We
discussed it and they have to participate now. The Chair has suggested that let there be no 'Zero Hour' now. I said: "All right". The Chair has also
suggested that after these Bills are passed, we can take up this issue. We are saying 'ves' to that. If the Opposition Parties come with a
predetermined mind and want to talk out, my point is: "You can talk out and even walk out but no break out." That should be maintained by all of us.
... Interruptions)



Shri Karunakaran ji, please cooperate. Let us discuss the Bills and take up the other issues also. I have no problem at all.
HON. SPEAKER: At 3 o' clock we will take up this discussion.

...(Interruptions)
SHRI P. KARUNAKARAN (KASARGOD): Hon. Speaker, I have given a notice with regard to MGNREGA issue ...(Interruptions)
FToToller rezngt @ 3 3nuen! Delrss @il Mol gfeRI oIt 3 wal e
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SHRI P. KARUNAKARAN : This Act was passed by this Parliament. ...(Interruptions)
HON. SPEAKER: I am saying that I will allow you.

...(Interruptions)
SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, we are moving amendments to the Bill. ...(Interruptions)

SHRI M. VENKAIAH NAIDU: Shri Karunakaran ji, please listen. On your notice also and on MNGREGA also, the Government has no problem to
discuss it. Let the Business Advisory Committee or the Chair decide some time and then we will definitely discuss that important issue also. There is
no problem at all. ...(Interruptions)

SHRI P. KARUNAKARAN: Lakhs of people are staging dharna now. ...(Interruptions) The Chief Minister of Tripura is also here. ...(Interruptions)
HON. SPEAKER: Do you want to make only a reference about it now or do you want a discussion on this?
...(Interruptions)
SHRI MOHAMMAD SALIM (RAIGANJ): Madam, a notice for suspension of the Question Hour was given on this issue. ...( Inferruptions)
HON. SPEAKER: I have not allowed it.
...(Interruptions)
SHRI MOHAMMAD SALIM : Let him mention this issue in 'Zero Hour' now. ...(Interruptions)
HON. SPEAKER: Now, everybody will not be allowed to speak. I am sorry.
...(Interruptions)

HON. SPEAKER: I have told that I would allow his subject to be raised. He said that he would be allowed to make a reference now. That is the point.
I am not allowing the whole discussion now.

...(Interruptions)

off v, frdeg 3381 (arsgacmiz) ! disa, vew Fema 3)... (@) i3 anaz & i, ...(saerer)

HON. SPEAKER: Everybody cannot speak like this. I cannot allow this. Otherwise, this will go on.
...(Interruptions)

off w.dl. Bidog ¥l & Fsar, vz 3)...(crawrer) S smaz o cfifdn... (@)

HON. SPEAKER: Only one of you will be allowed to speak now and that is also only for one or two minutes and not more than that. There cannot be
any discussion now.

...(Interruptions)



